NATIONAL COMPANY LAW TRIBUNAL
KOLKATA BENCH
KOLKATA
C.P. No. 208/2016
I.LA.No. 06/2016

Present: Hon’ble Member (J) Shri Vijai Pratap Singh
Hon’ble Member (T) Shri S.Vijayaraghavan

ATTENDANCE-CUM-ORDER SHEET OF THE HEARING ON 06" September, 2016, 10.30 A.M

Name of the Company | Barun Kanti Roy & Ors.

-Versus-

Polba Agro Genetics Pvt. Ltd. & Ors.

Under Section 397/398
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ORDER

Ld. Counsels for both the Petitioners and Respondents come
and made joint submissions that the party to C.R*No. 208/2015 has
entered into an amicable settlement for which I.A.No. 06/2016 has
been filed jointly for withdrawal of C.P.No. 208/201%%71 TR

Prayer is granted and the Company Petitionﬂis dismissed as
withdrawn. Interim order, if any, shall stand vacated.c™®"
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(S. Vijayaraghavan) (Vijai Pratap Singh)
Member (T) Member (J)



